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RAJYA SABHA 

Monday, the 4th May,  1992/14  Vaisakha, 1914  
(Saka) 

The House met at five minutes past eleven 
of the Clock. Mr. Chairman in the Chair. 

ORAL  ANSWERS  TO  QUESTIONS 

 
THE MINISTER OF STATE IN THE 

MINISTRY OF EXTERNAL AFFAIRS 
(SHRI EDUARDO FALEIRO): (a) to (d) 
A Statement is laid on the Table of the House. 

Statement 

(a) and (b) (i) Yes, Sir. Government have 
seen the said report as also a statement by the 
Spokesman of the Government of Bangladesh 
which terms the reports of a massacre as 
highly exaggerated, false and mischievous. 

 

(ii) Government have reports that about 300 
people from the Chittagong Hill Tracts have 
been taken shelter in refugee camps in  
Tripura. 

(c) At present, approximately 53,000 
(Jhakma refugees are staying in six refugee 
tamps in Tripura. 

(d) Yes, Sir. The matter was taken up with 
the visiting Bangladesh Foreign Minis-ter in 
August 1991, who expressed his Government's 
readiness to take back the refugees. The 
Chakma refugees in camps in India, however, 
continue, to have apprehensions about the 
security of their lives and properties left 
behind. This question is being pursued with 
Government of Bangladesh at present. 

 

SHRI EDUARDO FALEIRO: Sir, I am very 
sorry to disappoint the hon. Member. But it is 
very unfortunate that the hon. Member is 
asking a question which does not arise from 
the question that she has tabled. The question 
that she has tabled concerns not the illegal 
immigrants but the refugees and, for that 
matter, the Chakma refugees from the 
Chittagong Hill Tracts in India. In fact, it 
concerns a particular report which appeared in 
the Telegraph regarding a particular  incident.   
But I am 
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prepared to go beyond that incident, into the 
whole question of the Chakma refugees in 
India. But I do not have the materials now on 
the entire wide issue of illegal immigration 
which takes place from all sides of the border. 

 

 

SHRI   EDUARDO   FALEIRO:  Sir,   I 
would   respectfully   submit that it is   not fair 
to make this type of a total allegation about   
the   50,000   people   in    camps   in Tripura. 
Surely, we do have round about this number in 
six camps in Tripura. But we  are  doing  the  
best  that we  can for their survival there. We 
are doing this as a humanitarian aid to these 
people because they are refugees. We have our 
own constraints for our own people.  Within   
out limitations,    we   are   doing this.    This 
if point No.  1. Regarding the second point on 
what we are doing to send them bact to 
Bangladesh, we have told the Banglade shis 
and the Bangladesh  Government re peatedly 
that they should go back.   The Bangladesh   
Government,   I   must   admit have told us 
that they are prepared to take these Chakma 
refugees back. The problem arises because a 
large number of Chakmai who are refugees 
here—I speak of a large number because up  
to   around 1989,  tto number of   people    in    
our    camps wa roughly around 80,000 ; now 
it is roughly: around 60,000 ; many of them, 
therefore have gone back—do not want to go 
bad or are not prepared to go back  becaus 
they say that the conditions of safety and 
security for them in the Chittagong   Hil 
Tracts are not such that would encourag them 
to go back. We are working on thi and we 
hope that we will succeed in seein that these 
people go back. But we are no forcing the    
refugees,    whether    they ar Chakmas or 
anybody else, to go back the countries of    
their origin.    We wat them to go back 
voluntarily. At the sam time, it is true that the 
influx of refugee into the country does create 
problems for us. 
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SHRI EDUARDO FALEIRO: Yes, Sir. 
These bilateral talks are being held repeatedly. 
I may inform the House through you. Sir, that 
soon, rather quite soon, we are expecting the 
visit of the Bangladesh Prim* Minister herself 
to India and, apart from the other outstanding 
issues between our two countries, we will also 
take up this issue. 

MR. CHAIRMAN : Her question is about 
the conditions in these camps. She says that 
they are very unsatisfactory. So, are you 
going to do something to make them 
satisfactory ? 

SHRI EDUARDO FALEIRO : Sir, 1 am 
prepared to look into the suggestion made by 
the honourable Member. But I would like to 
inform the House that the condition of our 
people itself, particularly in Tripura where the 
camps are, is not something very wonderful. 
So, in this background, we will see what more 
we can do. 

MR.  CHAIRMAN :  Yes,  Dr.  Jain. 

DR. JINENDRA KUMAR JAIN : Sir, the 
real purpose of our asking this question and the 
honourable Minister on the absolute chaotic 
conditions that are prevailing in the Indo-
Bangladesh border : killings, smuggling, 
illegal migration, dacoity, human rights 
violation, etc. Everything that is bad in law 
and in civilization is taking place there. Now, 
to solve these problems,    we   need   the  co-
operation of 

the Bangladesh Government. I wish to know 
one thing from the honourable Minister in this 
centext. I read a statement somewhere that 
they are going to hand over the Tin Bigha area 
to Bangladesh. Sir, Tin Bigha is a very vital 
corridor which will facilitate further illegal 
migration of Bangladeshis into our country. I 
want to know from the honourable Minister 
whether he will take up this matter with the 
Bangladesh Government. Are they trying to sort 
out the problems by having a package deal, 
that is, we will also hand over the area and 
they will also take back more than 14 million 
Bangladesh refugees ? Or, will you go ahead 
with handing over the Tin Bigha corridor 
without any assurance from them about taking 
the refugees   back ? 

SHRI EDUARDO FALEIRO: Sir, there is 
no question of handing over Tin Bigha at all. 
So, it was, it is and it will continue to be a part 
of our national territory. It is merely a 
permission, which we are fully committed to 
give under the International laws, for access to 
the Bangladeshis to pass through it to go to 
their own territory. So, I want to disabuse the 
mind of the honourable Member of any idea of 
giving away our territory. The sovereignty of 
our country continues, the patrolling in Tin 
Bigha will continue and there is no reasonable 
possibility of this lease of the Tin Bigha area 
being used for illegal migration. However, the 
point is well taken that the illegal migration 
from Bangladesh is an issue, a matter, of great 
concern and it creates problems for us and we 
are doing all that we can and we will also take 
up this   as   we   have   done   earlier. 

DR. JINENDRA KUMAR JAIN : Even in 
the matter of giving lease, my point is that we 
should settle the matters with Bangladesh in a 
package deal and not piecemeal. 

MR.   CHAIRMAN:  This  is  only  your 
suggestion   . .    {Interruptions)   . .   This   is 
only your suggestion, please. 

DR. JINENDRA KUMAR JAIN: I used a 
different langauge. I said, '"giving away" and 
he says "lease". Even then, it means 
something ..   (Interruptions)  .. 
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MR.   CHAIRMAN:    All    right.    Mr. 
Nyodek Yonggam. 

SHRI NYODEK YONGGAM: Sir, I would 
like to know the total number of Tibetan and 
Chakma refugees settled in Arunachal Pradesh. 
Is there any proposal with the Government to 
repatriate these refugees to their respective 
countries, China and Bangladesh ? If so, when 
will they be repatriated to their own countries ? 

MR. CHAIRMAN: He is asking aboul the 
refugees in Arunachal Pradesh. 

SHRI EDUARDO FALEIRO: When it 
comes to Chakma refugees, refugees gener-
ally, the position is this, Sir. We would like the 
refugees to go back to their countries. We take 
it up with the concerned country, whether it is 
this country or that country. We do not force 
the refugees to go back, we do not push them 
out of our border, for humanitarian 
considerations. That is our position. 

SHRI NYODEK YONGGAM: He has not 
given the number of Tibetan and Chakma 
refugees settled in Arunachal Pradesh. 

MR. CHAIRMAN: He wants the number of 
refugees in Arunachal Pradesh. You can  
communicate  the same to him. 

SHRI EDUARDO FALEIRO: Ver well, 

Sir. 

MR. CHAIRMAN : Shri Shankar Dayal 

Singh. 

 

 

SHRI EDUARDO FALEIRO: It is a 
valuable suggestion.   We will look into it. 

SHRI SHANKAR DAYAL SINGH: No, 
Sir, I want a commitment, Sir. Will you go 
there to see their condition or not ? 

SHRI EDUARBO FALEIRO: When I say 
we will look into it, it is an assurance as the 
hon. Member knows. When I say that it is a 
valuable suggestion, it gets very strong, Sir. 
(Interruptions) 

SHRI V. NARAYANASAMY Mr. 
Chairman, Sir, the hon. Minister's reply is 
casual and not serious if you go through the 
reply. Sir, the reason is that in Chittagong hills 
the Government of Bangladesh wanted to 
rehabilitate the Ciiakrna refugees after their 
return from India. Now what happened is that 
after the recent developments the Myanmar 
refugees have come out to Bangladesh; more 
than 200,000, and those refugees hive been 
placed in Chittagong hills by the Bangladesh 
Government. Now, Sir, right from 1984, the 
Chakma refugees are in Tripura. The 
Government is spending more than Rs. 5.25 
crores annually for their stay in camps. The 
Bangladesh Government was able to negotiate 
with the Myanmar Government for taking bacl 
tiose refugees who have come fron Myanmar. 

But the Government of India has no taken 
up, effectively taken up, the issu v/ith the 
Bangladesh Government for th safe return of 
these refugees to Bangladesl Therefore, Sir, I 
would like to know fror the hon. Minister, 
since the Banglades Government's attitude is 
very cold and it not responsive, will they take 
up this isst vyiih an international forum for 
the sal return of these Chakma refugees to the 
country ? 
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SHRI     EDUARDO     FALEIRO:     Sir 
Myanmar and Bangladesh, the House will be 
happy to know, Sir,  a few days ago, bv the end 
of April, have entered into an agreement   under   
which   the   Government of Myanmar or Burma 
have agreed to take back all the India Muslims, 
who are basically India Muslims, to Myanmar. 
And that is a welcome thing because, as the 
Member suggests, the fear was that these  
refugees from Myanmar into Bangladesh would 
be resettled in Chakma and would therefore 
create further problems for Chakma. Therefore, 
that is a welcome agreement from our point of 
view. Now,, the hon. Minister is not absolutely 
correct when he says that there has been a 
problem on the part of the Bangladesh 
Government in taking back the Chakma  refugees 
in India.  They are prepared to do so. The 
Chakma who are in India, many of them, are not 
prepared to go back for several reasons. They 
have political demands, they want greater auto-
nomy,   they   want   non-tribals   not   to  be 
settled there and they want greater safety for 
themselves. 

MR. CHAIRMAN   They are afraid. 

SHRI EDUARDO FALEIRO : They are 
afraid, among other reasons. There we are 
discussing with the Bangladesh Government 
to provide a proper environment. 

SHRI V. NARAYANASAMY : You have   
to   create   an   atmosphere. 

SHRI SUKOMAL SEN: Sir I am a 
little disappointed at the Minister's reply. 
Sir, I think, he is not only casual but also 
indifferent and non-serious. He has not 
prepared himself ever for the relevant 
supplementaries. He has confined himself 
only to the Chakmas. Anyway, r am  
coming to the Chakmas. Just now, he has I 
referred to the Banglndesh-Myanmar agree 
ment. I 

MR. CHAIRMAN: Mr. Narayanasamy  
eferred to if.  And lie had to reply to it SHRI  
SUKOMAL  SEN :   Yes,  Sir.   He had to 
reply to it. I am thankful to Mr. 
Narayanasamy that he has referred to it I Sir,   
Bangladesh  is  a  small   country   and   urma   
is   a  big  country.    And    several Robingya  
refugees  came to  Bangladesh.  

I   They were also persecuted and out of fear !   of 
life they came to Bangladesh to settle there.     
And    Bangladesh    being  a  small    country  
could  create  so  much  of  furore !   that the 
Myanmar officials had to come to    Bangladesh 
and make a settlement that the Rohingya  
refugees  will   be   taken   back. i   There  also,  
the  question  of security was involved.   But,   
here   though    India   is   a much   bigger   
country  and   Bangladesh    a    smaller country, 
for a long time, the Indian I   Government are 
sitting almost idle and they are non-serious. The 
refugees are just being fed   in   the   refugee    
camps.    No    serious attempt has been made to 
settle "he issue. 

MR.     CHAIRMAN:     What    is    your 
question ? 

SHRI SUKOMAL SEN : I would like to 
know from the hon. Minister that if 
Bangladesh succeeds in forcing Burma to 
settle the issue, why India fails to persuade 
Bangladesh to settle the issue. What was the 
serious discussion with Bangladesh ? Has any 
delegation from India gone over there or any 
delegation been invited from there to come 
over here to seriously ponder over the issue ? 
Nothing has been done. I would like to know 
from the hon. Minister what specific steps, 
serious steps they are going to take to settle the 
issue immediately. 

SHRI EDUARDO FALEIRO: Sir, the point 
of view. Now, the hon. Member is not 
accurate. We have been taking up this matter at 
all levels, including at the level of the 
Secretary of the Government of India, at the 
level of the Minister of External Affairs, at the 
level of the Prime Minister himself. Sir, 
recently, the latest was, when our High 
Commissioner paid a farewell call—that was a 
month or so ago— on the Prime Minister and 
the Foreign Minister, he was assured that they 
would take further steps in this direction. They 
are keen. And as 1 ba\c mentioned at the very 
outset, we are expecting here the visit of the 
Bangladesh Prime Minister soon. And we shall 
take up this issue along with . .. 

MR. CHAIRMAN : At that level. 

SHRI EDUARDO FALEIRO : The other 
outstanding issues, 
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MR. CHAIRMAN : Question No. 82. 

-82. [The questioner (,Shri Suresh Pac-

houri) was absent. For answer vide Col. 33-34 
infra] 

MR. CHAIRMAN : Question No. 83. 


